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CtNTRAL AQMINlSTRsnVt TRIBUNAL, PRINCIPAL BtNCH ^')
C.P. NO.107/95 in

C.C.P. NO.224/94 in
O.A. NO. 654/93

Hon'bla Shri A.U.HARIOASAN, Uica-Chairman(O)
Hon'bla Shri R.K.AH003A, Nambar(A)

Naw Oalhi, this Ist day of August, 1995

Shri Fatah Singh
£x-Postal Assistant
816-A, Mahauar Nagar
Kotla flubarakpur
Nau Oalhi. ••• Patitionar

(By Shri R.N.Saxana, Auv/ocata)

Uarsus

Union of India through

Shri S.C.Hahallk , .
Sacratary-cum-Diractor GanarallPosts)
Oapartmant of Posts
Oak Shauan
Parliamant Strsat
Nau Oalhi.

Shri Kalkar
Chiaf Post fiastar Ganaral
Oapartroant of Po8ts(Ualhi Zona)
Nau Oalhi.

nrs. Kalyani Nagi
Oiractor of Accounts (Posts)
Old Sacratariata

Daiii i'llO 0S4
(By Shri fl.K.Gupta, Advocata)

0 R 0 £ R (Oral)

Hon'bla Shri A. V. Haridasan, Uica-Chairinan(O)

Tha raapondants ha\>a filad an affidavit

alonguith thraa annaxuras showing that tha pansion
and gratuity^h^^ baan sanctionad and staps hava
baan takan f^ paymant of tha sama. It is
statad in tha affidavit that tha amount could not

ba paid as tha applicant did not coma and collact
tha paymant from tha raspondants. Laarnad counsal
for tha raspondants statas that though tha commutation
of pension of applicant does not apaoifically^nantlonad
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in tha ordar, tha raspondants ara raady to do that

also providad tha applicant approachas tham and

coaplias with tha raquast of sigj'ining nacassary

papars. Tf tha Patitionar attand tlia urPlca^'of

th^ Chiaf Post flastor Gjnorjl-,—Oallii Cltcla,

Ha-ad Post flPfina,—Naw DaUai* Shri M.K.Gupta

laarnad counsal for tha raspondants undart^ikas

that tha antira claim of tha Patitionar in connection

with pansion, arrears and commutation will ba

sattlad with a waak and payments in full mada to

him within that pariod.

2. In v/iaw of tha abova statamant wa nota

tha sama and tharafora, consider it not nacassary

to procaad with this Cbntampt Petition any longar.

This Contampt Petition is tharafora, diamissad and

tha notice issued to tha raspondants id dischargad.

(R.K.AHOGJ

/RAO/

(A.U. harioasan)
;5)VIC£-CHAIRNAN(;


